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PAPERS LAID ON THE TABLE

Tea (SEcONP AMENDMENT) RuULES

The Minister of Commerce (Shri
Manubhai Shah}: 1 beg to lay on
the Tablc a copy of the Tea (Second
Amendment) Rules 1965, published in
Notification No. G.S.R. 630 dated the
Ist May, 1965, under sub-section (3)
of section 49 of the Tea Act, 1853,

[Placed in Library, see No.
4308/85].

LT-

SuMMARY OrF Bupcer ESTIMATES ETC.,
oF INDIAN AmniiNe CORPN,

The Minister of Transport (Shri Raj
Bahadur): On behalf of Shri Kanun-

VAISAKHA 21, 1887 (SAKA)
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go I beg to lay on the Table a copy
each of the following papers under
sub rule (5) of rule 3 of the Air Cor-
porations Rules, 1954:—

(i) Summary of Budget Estimales
of Revenuc and Expenditure
of the Indian Airlines Corpo-
ration for the year 1965-66.

[Placed in Library, se¢ No. LT=-
4390/65].

(ii) Summary of Actuals for the
year 1863-64, Budget Estima-
tes and Revised Estimates for
the year 1964-65 and Budget,
Estimates for the yecar 19G4-
65 under Capital, of the
Indian Airlines Corporation.

[Placed in Library, sce Noo LT-
4400/65].
(iii) Summary of Budget Est-

mates of Hevenue and Expen-
diture of the Air India for
the year 1965-86.

LT-

[Placed in see No.

+401]65].

Library,

(iv) Summary of Actuals for the
year 1963-64, Budget Estima-
tes and Revised Estimates for
the year 1964-85 and Budget
Estimates for the year 1965-

66 under Capital, of the Air
India.
[Placed in Library, see No. LT-
4402165].
STATISTICAL  INFORMATION  ON  THE

workING oF THE P. D. AcT,

The Depuly Minister in the Minis-
try of Home Affairs (8hri L. N.
Mishra): On behalf of Shri Hathi I
beg to lay on the Table ‘Statistical
Information regarding the working
of the Preventive Detention Act, 1950,
during the period 30th  September,
1963 to 30th September, 1964

[Placed in Library, see No.
4403185].
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